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E:ENI&%L ADMINISTRAT IVE TRIBUNAL, ADDIT IONAL BENCH

AaLLAHABAD

DTED; THIS THE 15TH DAY OF APRIL 1997

Hon'ble Mr, S, Das Gupta  AM
Hon'ble Mr, T, L.Verma JM
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ORICNAL APPLICATION NO,244/97

¥, UNion of India through
Chief Genercl Menager (T)
East U.P.Circle Lucknow,

Divisional Engineer (T},

N
.

Mir zapur,

C/ﬂ Sri A, Sthalker,
Versus

1. Ram Jiyawan s /o Badra Prasad,
C/O Hind Mazdoor Sabha, U, P.,
l20/132 Jonstonganj,Allchabad,
2, Presiding 0 ficer,Central Incdustrial
Tribune l-Cum=Lzbour Court, Kanpur,
TS == == == < - - Respondents

Q.DER (CRAL
Hon'pTe ( )
By/Mr, S. D3s Gupta Al

This application arises ot of én orcer
dated 19,6,1996 pessed by the Labouyr court, It has
Since been held by the Hon'ble Supreme court that
matters arisinc out of the order by the Lébour couyrt
©I€ no cognizable by this Tribunal,

This aﬁplicction,ihﬁrefore, is not
méintaindble before this Tribunel enc the same is
disposed of accordingly.Nothing in this “orcer,however
shall preclue :-he yplicant from seeking emedicl measureg
for redressal of grievaence before the appropreaicte
legal forum,it so advised,
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